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—_— Regional Office, U.P. Pollution Control Board, Ghaziabad
1 L Website- www.uppcb.com, e-mail:roghaziabad@uppcb.in
oW 9@ ;L1190 /OA-248/23/2023 fei® L2l L2022
To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Compliance report of Hon’ble National Green Tribunal, Principal Bench, New Delhi
Order dated 17-07-2023 in OA No0-248/2023 Varun Gulati Versus State of Uttar
Pradesh & Ors.

Respected Sir,
With reference to the above-mentioned subject the compliance reports of Hon’ble

National Green Tribunal, order dated 17-07-2023 in OA No-248/2023 Varun Gulati Versus
State of Uttar Pradesh & Ors. Compliance report is hereby submitted for kind perusal and
necessary action please.

Enclosure: Compliance report.

Yours Sincerely

\

\

(Vikas Mishra)
Regional Officer
Copy to:
1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.

Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal and
necessary action please.

3. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information.

4, Law Officer-1, U.P. Pollution Control Board, Lucknow for information.
P

e

Regional Officer

& Prafer : ML0T0THO—2, VIev—16, TYERT, TMTITEIE—201012 HIF—0120—4160108
qE&Ied : TC-12V, ffi @ve, At TR, 7@+ 226010



BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 248 OF 2023

IN THE MATTER OF:

Varun Gulati ...Applicant
Versus
State of Uttar Pradesh & Ors. ...Respondent(s)
INDEX
Sr. Description Pg. No. |
No.
1. Uttar Pradesh Pollution Control Board’s Response in Compliance of 1-4
Hon’ble National Green Tribunal’s order dated 17.07.2023 in OA
248/2023 -
2. Annexure-I — The analysis report of CETP. 5-5
3. Annexure-II — Show Cause Notice of M/s Nisha Prints, A-11 Roop 6-7
Nagar Industrial Area Loni Ghaziabad.
| 4. Annexure-III — Show Cause Notice of M/s Lakshya Enterprises (Old 8-9
I Name Shikha Enterprises) — A-44, Roop Nagar Industrial area Loni,
Ghaziabad.
5. Annexure-IV — Show Cause Notice of M/s Jai Maa Garments, A-16, 10-11
Roop Nagar Industrial Area Loni, Ghaziabad.
6. Annexure-V — Show Cause Notice of M/s Sidra Washing, Plot no. 8 12-13
Khasra No. 96/3 Arya Nagar Industrial Area Loni Ghaziabad.
7. Annexure-VI — Individual inspections reports of 19 Industries. 14-32
FILED BY
\
(Vikas Mishra)
Regional Officer

UPPCB, Ghaziabad
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Compliance Report:-
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In compliance of order on dated 17.07.2023 by Hon’ble NGT. Hon’ble NGT has directed the

inspection of 19 Industries and CETP situated at Tronica City, Loni, Ghaziabad. The reports are

stated below: -

1. The industries situated at Roop Nagar, Loni, Ghaziabad and Arya Nagar, Loni, Ghaziabad have
installed their own individual EFFLUENT TREATMENT PLANT and are not connected to any

CETP.

2. The Industries situated at Tronica City Loni, Ghaziabad have their own individual Primary
Effluent Treatment Plant and effluent treated from their PETP finally goes to CETP for its further

treatment.

3. The CETP situated at Tronica City, Loni, Ghaziabad was inspected on 29.08.2023. During

inspection, CETP was found operational and sample was collected. Analysis report of CETP is

as per norms. Analysis report is attached (Annexure-I).

4. The status of industries situated at Roop Nagar, Arya Nagar and Tronica City, Loni Ghaziabad,

which are mentioned in complaint as well as in Hon’ble NGT order are as shown below: -

Sr. Industries and Address Status Remark/Action

No.

1. M/s Nisha Prints, A-11 _Rogp | Individual At the time of inspection on
Nagar Industrial Area Loni | effluent treatment | dated 07.10.2023, the unit was
Ghaziabad plant Installed. found in operation but ETP was

'not  functioning  properly.
| Therefore Show Cause Notice
has been issued for imposing
Environmental Compensation
and taking further action.
(Annexure-II).

2. M/s Lakshya Enterprises (Old | Individual At the time of inspection on
Name Shikha Enterprises) — A- | effluent treatment | dated 07.10.2023, the unit was
44, Roop Nagar Industrial area | plant Installed. found in operation but ETP was
Loni, Ghaziabad. not functioning  properly.

Therefore Show Cause Notice

has been issued for imposing
Environmental Compensation
action.

and taking further

(Annexure-I1T).
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M/s Jai Maa Garments, A-16,
Roop Nagar Industrial Area
Loni, Ghaziabad.

Individual
effluent treatment
plant Installed.

At the time of inspection od
dated 07.10.2023, the unit was
found in operation but ETP
was not functioning properly.
Therefore Show Cause Notice
has been issued for imposing
Environmental Compensation
action.

and taking further

(Annexure-1V).

M/s Rishabh Enterprises, A-60,
Roop Nagar, Industrial Area,

Individual

effluent treatment

At the time of inspection on

dated 07.10.2023, the unit was

Loni, Ghaziabad. plant Installed. found closed and non-
operational.
M/s Rekha Enterprises, B-81, | Individual At the time of inspection on

Roop Nagar Industrial Area,
Loni, Ghaziabad.

effluent treatment

plant Installed.

dated 07.10.2023, the unit was

found operational.

/4

M/s Roopal Washing, 17-A,
Roop Nagar Industrial Area
Loni, Ghaziabad.

Individual
effluent treatment

plant Installed.

At the time of inspection on
dated 07.10.2023, the unit was

found operational.

M/s Rajpoot Industries, A-77,
Roop Nagar Industrial area
Loni Ghaziabad

Individual
[ effluent treatment

plant Installed.

At the time of inspection on
dated 07.10.2023, the unit was

found operational.

M/s Sidra Washing, Plot no. 8
Khasra No. 96/3 Arya Nagar
Industrial Area Loni Ghaziabad

Individual
effluent treatment
plant Installed.

At the time of inspection on
dated 07.10.2023, the unit was
found operational but ETP was

not functioning

properly.
Therefore, Show Cause Notice
has been issued for imposing
Environmental Compensation
taking further

and action.

(Annexure-V).

M/s Dyeing and

Washing Plot no. 3 khasra No.

Vinay

96/3 Arya nagar industrial area
Loni, Ghaziabad.

Individual
effluent treatment

plant Installed.

At the time of inspection on
dated 06.10.2023, the unit was

found operational.

W
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[ At the time of ins_pection oi

/5

10. | M/s Anees Washing Plot No. | Individual
96/3 Arya Nagar Industrial | effluent treatment | dated 06.10.2023, the unit was
Area Loni, Ghaziabad. plant Installed. found operational.

11. | M/s Gazi Dyeing, Plot No. 45, | Individual At the time of inspectiori on |
Rural Industrial Area, Arya | effluent treatment | dated 06.10.2023, the unit was
Nagar, Loni, Ghaziabad. plant Installed. found closed/Non-operational.

12. | M/s Aradhya Garments, G-121, | Primary Effluent | At the time of inspection on
Sector-D-1, Tronica City Loni, | Treatment Plant | dated 29.08.2023, the unit was
Ghaziabad. installed and | found Closed/Non-

connected to | Operational.
CETP.

13. | M/s Rukmani Crafts, Plot No. | Primary Effluent | At the time of inspection on l
K-26, Sector D-1, Tronica City | Treatment Plant | dated 29.08.2023, the unit was
Loni, Ghaziabad. installed and | found Closed/Non-

connected to | Operational.
CETP.

14. | M/s Shree Ghanshyam Textile, | Primary Effluent | At the time of inspection on
Plot No. k-19, Sector D-1, | Treatment Plant | dated 29.08.2023, the unit was
Tronica City Loni, Ghaziabad | installed and | found Closed/Non-

connected to | Operational.
CETP.

15. | M/s Raj Dyeing, G-76, Sector | Primary Effluent | At the time of inspection on
D-1, Tronica City Loni, | Treatment Plant | dated 29.08.2023, the unit was
Ghaziabad. installed and | found Closed/Non-

connected to | Operational.
CETP.

16. | M/s N.S Dyeing, G-104, Sector | Primary Effluent | At the time of inspection on |
D-1, Tronica City Loni, | Treatment Plant | dated 29.08.2023, the unit was
Ghaziabad. installed and | found Closed/Non-

connected to | Operational.
| CETP.

17. | M/s Krish Garments, G-109, | Primary Effluent | At the time of inspection on
Sector D-1, Tronica City Loni, | Treatment Plant | dated 29.08.2023, the unit was
Ghaziabad. installed and | found Closed/Non-

connected to | Operational.
CETP.

Horbash




18. | M/s Tushar Garments G-113, | Primary Effluent | At the time of inspection oﬂ_‘76
Sec- D-1, Tronica City Loni, | Treatment Plant | dated 29.08.2023, the unit was |

Ghaziabad. installed and | found Closed/Non-
connected to | Operational.
CETP.

19. | M/s S.D. Garments, I-2 Sector Primary Effluent | At the time of inspection on
D - 1, Tronica city Loni, | Treatment Plant | dated 29.08.2023, the unit was

Ghaziabad. installed and | found Closed/Non-
connected to | Operational.
CETP. J

5. Inspection reports of 19 Industries are attached (Annexure-VI).

The compliance report is being submitted for the kind perusal of Hon’ble NGT.

Jr“\

W] Frulicds

(N.K. Pandey) (Kunwar Santosh Kumar)
Assistant Environmental Engineer Assistant Environmental Engineer
U.P. Pollution Control Board, U.P. Pollution Control Board,
Ghaziabad. Ghaziabad.
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U.P Poliution Control Board
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Analysis Report of Apparel Park, CETP Tronica city, Loni

S.No Date | pH Color | BOD | cop |Tss
(mg/L) (mg/L) | (mg/L)
I S | S
1 08.08.2023 | 7.76 |  Turbid |  27.0 2460 = 680
I _ I ]
2 16.08.2023 NON-OPERATIONAL
3 22.08.2023 | 6.97 | Turbid | 260 2040 | 370
| |
4 29.08.2023 | 7.80 ‘ Turbid | 28.0 233.0 42.0
=y - ’
% ) 025
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ANNEXULE-T7T

Inspection report of M/s. NISHA PRINTS, A-11, Roop Nagar Industrial Area, Loni,1 86
Ghaziabad, U.P.

The UPPCB has granted Consent for Dyeing & Washing of Jeans-600 pcs/day & Screen
Printing on Clothes - 200 Mtr/day. At the time of inspection, the unit was found operational.
The details of the unit are as follows:

General Information

L Raw material Grey Jeans-600 pcs/ day, Fabrics for screen
Printing-200 mtr/day

2. Consented production capacity | Dyeing & Washing of Jeans- 600 pcs/day
Screen Printing on Clothes - 200 Mtr/day

Information pertaining to water consumption and wastewater generation

3 Freshwater source & Borewell-01 Nos
consumption (kl/day) 27 KLD )
4. Date of inspection 07-10-2023
6 Consented wastewater Industrial - 26 KLD
discharge (KLD) Domestic - 01 KLD
7 Consolidated consent (Air & The Unit has consent with validity up to
Water) 31.12.2024. B
8 ETP details The Unit has ETP for treatment of polluted

effluent generated from process. The unit
comprises Screen Chamber, Equalization
Tank/Collection tank, Reaction tank, Tube
Settler, Buffer Tank, Sludge Drying Beds, Sand
Filter, Activated Carbon Filter.

9 Mode of Effluent disposal Through ETP

Information pertaining to Air Pollution

10 Source of Air Pollution, details | The Unit has one boiler of capacity 600 Kg/hr
of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Dust
collector system is installed with boiler.
Information pertaining to ETP sludge and other solid waste

11. Quantity of ETP sludge As per records provided by the unit, average
sludge generation was 2 MT/Year

12 Nature of waste Chemical

13. Facility for disposal Through TSDF

Water Pollution: During inspection, ETP was found operational. In order to monitor the
compliance status of treated waste water, grab samples was collected from outlet of ETP
and deposited in Regional Laboratory, Ghaziabad for analysis. Parameter of treated
effluent are found non complying with prescribed norms.
Observation:
i.  The unit has valid consent under the Water (Prevention & Control of Pollution) Act,
1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2024.
ii. At the time of inspection unit was found operational.
iii. Parameter of treated effluent are found non complying with prescribed norms.
iv. Show cause notice has been issued for imposing Environmental compensation and
further action/

M dutachs
(N.K. Pandey) (Kunwar Santosh Kumar)
A.E.E. A.E.E.




Inspection report of M/s LAKSHYA ENTERPRISES, (Old Name Shikha Enterprises), A-4411 87
Roop Nagar Industrial Area, Loni, Ghaziabad, U.P.

The UPPCB has granted Consent for Dyeing & Washing of Jeans-400 PCS/Day. At the time
of inspection unit was found operational. The details of the unit are as follow:

General Information

1. Raw material Grey Jeans & Readymade Garment-400

pcs/ day, Dyes & Colour, Common Salt,
Hydrogen Peroxide, Detergent, Caustic Soda,

Soda Ash etc.

2. Consented production capacity | Dyeing & Washing of Jeans-400 PCS/Day
Information pertaining to water consumption and wastewater generation -
3 Freshwater source & Borewell-01 Nos

consumption (kl/day) 23 KLD |
4 Inspection date 07.10.2023
5 Consented wastewater Industrial - 22 KLD

discharge (KLD) Domestic - 0.6 KLD
6 Consolidated consent (Air & The Unit has obtained consent with validity up

Water) to 31.12.2024.
7 ETP details The Unit has ETP for treatment of polluted

effluent generated from process. The unit
comprises of Screen Chamber, Equalization
Tank/Collection tank, Reaction tank, Tube
Settler, Buffer Tank, Sludge Drying Beds, Sand
Filter, Activated Carbon Filter.

8 Mode of Effluent disposal Through ETP

Information pertaining to Air Pollution

9 Source of Air Pollution, details | The Unit has one boiler of capacity 300 Kg/hr
of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Water
Media system is installed with boiler.
Information pertaining to ETP sludge and other solid waste

10 Quantity of ETP sludge As per records provided by the unit, average
sludge generation was 2 MT/Year

11 Nature of waste Chemical

12 Facility for disposal Through TSDF |

Water Pollution: During inspection, ETP was found operational. In order to monitor the
compliance status of treated waste water, grab samples was collected from outlet of ETP
and deposited in Regional Laboratory, Ghaziabad for analysis. Parameter of treated
effluent are found non complying with prescribed norms.

Observation:

i The unit has valid consent under the Water (Prevention & Control of Pollution)

Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2024.
ii. At the time of inspection unit was found operational.
iii. Parameter of treated effluent are found non complying with prescribed norms.
iv. Show cause notice has been issued for imposing Environmental compensation

and further action. -

Wl ofJoik
(N.K. Pandey) (Kunwar Santosh Kumar)
A.E.E. A.E.E.



Inspection report of M/s JAI MAA GARMENTS A-16, Roop Nagar Industrial Area, Loni,1 88

Ghaziabad, U.P.

The UPPCB has granted Consent for Dyeing & Washing of Jeans-500 PCS/Day. At the time

of inspection unit was found operational. The details of the unit are as follow:

General Information

1. Raw material Grey Jeans & Readymade Garment-500
pcs/day, Dyes & Colour, Common Salt,
Hydrogen Peroxide, Detergent, Caustic Soda,
Soda Ash etc.

2. Consented production capacity | Dyeing & Washing of Jeans-500 PCS/Day

Information pertaining to water consumption and wastewater generation

3 Freshwater source & Borewell-01 Nos
consumption (kl/day) 25 KLD
4 Date of Inspection 07.10.2023 _
5 Consented wastewater Industrial - 24 KLD
discharge (KLD) Domestic - 1.0 KLD
6 Consolidated consent (Air & The Unit has obtained consent with validity up
Water) to 31.12.2024.

7 ETP details The Unit has ETP for treatment of polluted
effluent generated from process. The unit
comprises Screen Chamber, Equalization
Tank/Collection tank, Reaction tank, Tube
Settler, Buffer Tank, Sludge Drying Beds, Sand
Filter, Activated Carbon Filter.

8 Mode of Effluent disposal Through ETP

Information pertaining to Air Pollution
9 Source of Air Pollution, details | The Unit has one boiler of capacity 300 Kg/hr
of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Water
Media system is installed with boiler.
Information pertaining to ETP sludge and other solid waste

10 Quantity of ETP sludge As per records provided by the unit, average
sludge generation was 2 MT/Year

11 Nature of waste Chemical

12 Facility for disposal Through TSDF

Water Pollution: During inspection, ETP was found operational. In order to monitor the
compliance status of treated waste water, grab samples was collected from outlet of ETP
and deposited in Regional Laboratory, Ghaziabad for analysis. Parameter of treated
effluent are found non complying with prescribed norms.

1

iii.
iv.

Observation:

The unit has valid consent under the Water (Prevention & Control of Pollution)
Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2024.
At the time of inspection unit was found operational.

Parameter of treated effluent are found non complying with prescribed norms.
Show cause notice has been issued for imposing Environmental compensation

and further action.

” rM
(N.K. Pandey)
A.E.E.

(Kunwar Santosh fu—mar)
A.E.E.
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A-60,, Roop Nagﬂ1 89

Inspection report of M/s RISHABH
Industrial Area, Loni, Ghaziabad, U.P.

ENTERPRISES

The UPPCB has granted Consent for Dyeing & Washing of Jeans-300 PCS/Day. At the time
of inspection unit was found non-operational due to unit was under construction/ renovation.

The details of the unit are as follow:

General Information

1. Raw material Grey Jeans & Readymade Garment-300
pcs/day, Dyes & Colour, Common Salt,
Hydrogen Peroxide, Detergent, Caustic Soda,
Soda Ash etc.

2. Consented production capacity | Dyeing & Washing of Jeans-300 PCS/Day

Information pertaining to water consumption and wastewater generation

3 | Freshwater source & Borewell-01 Nos
consumption (kI/day) 10KLD
4 Date of Inspection 07.10.2023 |
5 Consented wastewater Industrial - 8.0 KLD
discharge (KLD) Domestic - 0.3 KLD
6 Consolidated consent (Air & The Unit has obtained consent with validity up
Water) to 31.12.2024.
7 ETP details Unit was found under construction/renovation.
8 Mode of Effluent disposal Not applicable.

Information pertaining to Air Pollution

9 Source of Air Pollution, details | Unit was found under construction/renovation.
of fuel and status of APCDs

Information pertaining to ETP sludge and other solid waste

10 Quantity of ETP sludge As per records provided by the unit, average
sludge generation was 3.0 MT/ Year

11 Nature of waste Chemical

12 Facility for storage/ disposal | Storage area has been provided for ETP sludge

/treatment and other wastes. |
Water Pollution: During inspection no sample was collected.
Observation:
i The unit has valid consent under the Water (Prevention & Control of Pollution) |
Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2024.
ii. At the time of inspection unit was found non-operational due to unit was under

construction/ renovation.
ii. Unit has submitted a letter on 03.10.2020 for temporary closing of unit.
iv. Sample was not collected.

1k

Hrndodn

(N.K. Pandey)
A.E.E.

(Kunwar Santosh Kumar)
A.E.E.



Inspection report of M/s Rekha Enterprises, B-81, Roop Nagar Industrial Area, Loni,1 90
Ghaziabad, U.P.

The UPPCB has granted Consent for Dyeing & Washing of Jeans-800 PCS/Day. At the time

of inspection unit was found operational. The details of the unit are as follow:

| General Information B _
| 1. Raw material Dyes & Colour, Common Salt, Hydrogen
Peroxide, Detergents, Caustic Soda, Soda Ash
etc-250 Kg/Day & Grey Jeans & Readymade
Garments-800 Pieces/Day |

2. Consented production capacity | Dyeing & Washing of Jeans-800 PCS/Day
Information pertaining to water consumption and wastewater generation
3 Freshwater source & Borewell-01 Nos
consumption (kI/day) 40 KLD
4 Date of Inspection 07.10.2023
5 Consented wastewater Industrial - 35 KLD
discharge (KLD) | Domestic -1.2 KLD N
6 Consolidated consent (Air & The Unit has obtained consent with validity up
Water) to 31.12.2024. |
7 ETP details The Unit has ETP for treatment of polluted

effluent generated from process. The unit
comprises Screen Chamber, Equalization
Tank/Collection tank, Reaction tank, Tube
Settler, Buffer Tank, Sludge Drying Beds, Sand
| Filter, Activated Carbon Filter.

8 Mode of Effluent disposal Through ETP

Information pertaining to Air Pollution

9 Source of Air Pollution, details | The Unit has one boiler of capacity 0.6 TPH Bio
of fuel and status of APCDs Mass is used as fuel in the boiler. Water Media
system is installed with boiler.

Information pertaining to ETP sludge and other solid waste

10 Quantity of ETP sludge As per records provided by the unit, average
sludge generation was 3.0 MT/Year

11 Nature of waste Chemical B

12 Facility for disposal Through TSDF

Water Pollution: During inspection ETP was found operational. In order to monitor the
compliance status of treated waste water, grab samples was collected from outlet of ETP and
deposited in Regional Laboratory, Ghaziabad for analysis. Parameter of treated effluent
found within prescribed norms.

Observation:
i The unit has valid consent under the Water (Prevention & Control of Pollution)
Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2024.

ii. At the time of inspection unit was found operational.
iii. Parameter of treated effluent found within prescribed norms.

i

¥ sadicle
(N.K. Pandey) (Kunavgar Santosh Kumar)
A.E.E. A.E.E.



Inspection report of M/s Roopal washing, 17A, Roop Nagar Industrial Area, Loni,1 91
Ghaziabad, U.P.

The UPPCB has granted Consent for Dyeing & Washing of Jeans-400 PCS/Day. At the time
of inspection unit was found operational. The details of the unit are as follow: The details of

the unit are as follow:

General Information
1. Raw material Dyes & Colour, Common Salt, Hydrogen |
Peroxide, Detergents, Caustic Soda, Soda Ash
etc-250 Kg/Day & Grey Jeans & Readymade
Garments-400 Pieces/Day

2. Consented production capacity | Dyeing & Washing of Jeans-400 PCS/Day
Information pertaining to water consumption and wastewater generation |
3 Freshwater source & Borewell-01 Nos
consumption (kl/day) 30 KLD
4 Date of Inspection 07.10.2023
5 Consented wastewater Industrial - 22 KLD
discharge (KLD) Domestic -0.6 KLD
6 Consolidated consent (Air & | The Unit has obtained consent with validity up
Water) to 31.12.2024.
7 ETP details The Unit has ETP for treatment of polluted

effluent generated from process. The unit
comprises Screen Chamber, Equalization
Tank/Collection tank, Reaction tank, Tube
Settler, Buffer Tank, Sludge Drying Beds, Sand
Filter, Activated Carbon Filter etc.

8 Mode of Effluent disposal Through ETP

Information pertaining to Air Pollution

9 Source of Air Pollution, details | The Unit has one boiler of capacity 0.8 TPH Bio
of fuel and status of APCDs Mass is used as fuel in the boiler. Water Media
system is installed with boiler.

Information pertaining to ETP sludge and other solid waste

10 Quantity of ETP sludge As per records provided by the unit, average
sludge generation was 3.0 MT/ Year

11 Nature of waste Chemical

12 Facility for disposal Through TSDF

Water Pollution: During inspection ETP was found operational. In order to monitor the
compliance status of treated waste water, grab samples was collected from outlet of ETP
and deposited in Regional Laboratory, Ghaziabad for analysis. Parameter of treated
effluent found within prescribed norms.

Observation:
i The unit has valid consent under the Water (Prevention & Control of Pollution)
Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2024.
ii. At the time of inspection unit was found operational.
iii. Parameter Qf treated effluent found within prescribed norms.
(N.K. Pandey) (Kunwar Santosh Kumar)
A.E.E. A.E.E.
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inspection report of M/s Rajput Industries, A-77, Roop Nagar Industrial Area, Loni,1 92
Ghaziabad, U.P.

The UPPCB has granted Consent for Dyeing & Washing of Jeans-1000 PCS/Day. At the time

of inspection unit was found operational. The details of the unit are as follow:

General Information |

1L Raw material Readymade Garment, dyes, chemicals etc
2. Consented production capacity | Dyeing & Washing of Jeans-1000 pcs/Day
Information pertaining to water consumption and wastewater generation
3 Freshwater source & Borewell-01 Nos
consumption (kl/day) 40 KLD
4 Date of Inspection 07-10-2023
5 Consented wastewater Industrial - 35 KLD
discharge (KLD) Domestic -1.2 KLD
6 Consolidated consent (Air & | The Unit has obtained consent with validity up
Water) to 31.12.2024. |
7 ETP details The Unit has ETP for treatment of polluted

effluent generated from process. The unit
comprises Screen Chamber, Equalization
Tank/Collection tank, Reaction tank, Tube
Settler, Buffer Tank, Sludge Drying Beds, Sand
B Filter, Activated Carbon Filter.

8 Mode of Effluent disposal Through ETP

Information pertaining to Air Pollution

9 Source of Air Pollution, details | The Unit has one boiler of capacity 300 kg/hr
of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Water
Media system is installed with boiler.
Information pertaining to ETP sludge and other solid waste

10 Quantity of ETP sludge As per records provided by the unit, average
sludge generation was 3.0 MT/Year

11. Nature of waste Chemical |

12. Facility for disposal Through TSDF

Water Pollution: During inspection ETP was found operational. In order to monitor the
compliance status of treated waste water, grab samples was collected from outlet of ETP
and deposited in Regional Laboratory, Ghaziabad for analysis. Parameter of treated
effluent found within prescribed norms.

Observation:
i The unit has valid consent under the Water (Prevention & Control of Pollution)
Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2024.
ii. At the time of inspection unit was found operational.
iii. Parameter of treated effluent found within prescribed norms. |
- .
(N.K. Pandey) (Kunwar Santosh Kumar)

A.E.E. A.E.E.



Inspection report of M/s Sidra washing, Plot No-8, Khasra No-96/3, Arya Nagg1 93
Industrial Area, Loni, Ghaziabad, U.P.

The UPPCB has granted Consent for Dyeing & Washing of Jeans-300 PCS/Day. At the time
of inspection unit was found operational. The details of the unit are as follow: The details of

the unit are as follow:

General Information

1. Raw material - Readyvmade Garment, Dyes, Chemicals, etc.
2. Consented production capacity | Dyeing & Washing of Jeans-300 pcs/Day
Information pertaining to water consumption and wastewater generation
3 Freshwater source & Borewell-01 Nos
consumption (kl/day) 20 KLD
4 Date of inspection 06.10.2023
5 Consented wastewater Industrial - 14 KLD
discharge (KLD) Domestic -0.7 KLD
6 Consolidated consent (Air & The Unit has obtained consent with validity up
Water) - to 31.12.2026.
7 ETP details The Unit has ETP for treatment of polluted

effluent generated from process. The unit
comprises Screen Chamber, Equalization
Tank/Collection tank, Reaction tank, Tube
Settler, Buffer Tank, Sludge Drying Beds, Sand
Filter, Activated Carbon Filter etc.

8 Mode of Effluent disposal Through ETP

Information pertaining to Air Pollution

9 Source of Air Pollution, details | The Unit has one boiler of capacity 350 kg/hr
of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Water
Media system is installed with boiler.
Information pertaining to ETP sludge and other solid waste

10 Quantity of ETP sludge As per records provided by the unit, average
sludge generation was 1.5 T/ Year

11 Nature of waste Chemical -

12 Facility for disposal Through TSDF

Water Pollution: During inspection, ETP was found operational. In order to monitor the
compliance status of treated waste water, grab samples was collected from outlet of ETP
and deposited in Regional Laboratory, Ghaziabad for analysis. Parameter of treated
effluent are found non complying with prescribed norms.

Observation:
i The unit has valid consent under the Water (Prevention & Control of Pollution)
Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2026.
ii. At the time of inspection unit was found operational.
iii. Parameter of treated effluent are found non complying with prescribed norms. |
iv. Show cause notice has been issued for imposing Environmental compensation

and further action.

2 () g
’}q)& (

(N.K. Pandey) (Kunwar Santosh k’Jmar)
A.E.E. A.E.E.




The UPPCB has granted Consent for Dyeing & Washing of Jeans-450 PCS/Day. At the time 1 94

of inspection unit was found non-operational. The details of the unit are as follow:

General Information

1. Raw material Readymade Garment, dyes, chemicalsetc |
2. Consented production capacity | Dyeing & Washing of Jeans-450 pcs/Day
Information pertaining to water consumption and wastewater generation ]
3 Freshwater source & Bore well - 01 Nos
consumption (kl/day) 10 KLD
4 Date of inspection 06.10.2023 B
5 Consented wastewater Industrial - 8 KLD
discharge (KLD) Domestic -0.5 KLD
6 Consolidated consent (Air & The Unit has obtained consent with validity up
Water) to 31.12.2024.
7 ETP details The Unit has ETP for treatment of polluted

effluent generated from process. The unit
comprises Screen Chamber, Equalization
Tank/Collection tank, Reaction tank, Tube
Settler, Buffer Tank, Sludge Drying Beds, Sand
- Filter, Activated Carbon Filter etc.
8 Mode of Effluent disposal Through ETP

Information pertaining to Air Pollution

9 Source of Air Pollution, details | The Unit has one boiler of capacity 350 kg/hr
of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Water
Media system is installed with boiler.
Information pertaining to ETP sludge and other solid waste

10 Quantity of ETP sludge . As per records provided by the unit, average
sludge generation was 1 T/ Year
11 Nature of waste Chemical
12 Facility for disposal Through TSDF
Water Pollution: During inspection no sample was collected.
Observation:
i The unit has valid consent under the Water (Prevention & Control of Pollution)
Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2024.
ii. At the time of inspection unit was found non-operational due to its own reason.
ifi. No sample L;,yas collected.
”Aé-u/ W
(N.K. Pandey) (Kunwar Santosh Kumar)
A.E.E. AE.E.
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Inspection report of M/s Anish Washing, Plot No-96/3, Arya Nagar Industrial Area, 1 95
Loni, Ghaziabad, U.P.

The UPPCB has granted Consent for Dyeing & Washing of Jeans-500 PCS/Day. At the time
of inspection unit was found operational. The details of the unit are as follow:

General Information

1. Raw material Readymade Garment, dves, chemicals etc
2. Consented production capacity | Dyeing & Washing of Jeans-500 PCS/Day
Information pertaining to water consumption and wastewater generation i
3 Freshwater source & Borewell-01 Nos
consumption (kI/dav) 22 KLD
4 Date of inspection 06.10.2023
5 Consented wastewater Industrial - 18 KLD
discharge (KLD) Domestic-0.5 KLD
6 Consolidated consent (Air & The Unit has obtained consent with validity
Water) up to 31.12.2027.
7 ETP details The Unit has ETP for treatment of polluted

effluent generated from process. The unit
comprises Screen Chamber, Equalization
Tank/Collection tank, Reaction tank, Tube
Settler, Buffer Tank, Sludge Drying Beds,
Sand Filter, Activated Carbon Filter.

8 Mode of Effluent disposal Through ETP

Information pertaining to Air Pollution

9 Source of Air Pollution, details | The Unit has one boiler of capacity 350 kg/hr
of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Water
Media system is installed with boiler.
Information pertaining to ETP sludge and other solid waste

10 Quantity of ETP sludge As per records provided by the unit, average
sludge generation was 2 T/ Year

11 Nature of waste Chemical

12 Facility for disposal Through TSDF

Water Pollution: During inspection ETP was found operational. In order to monitor the
compliance status of treated waste water, grab samples was collected from outlet of ETP
and deposited in Regional Laboratory, Ghaziabad for analysis. Parameter of treated
effluent found within prescribed norms.

Observation:

i The unit has valid consent under the Water (Prevention & Control of Pollution)

Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2027.
ii. At the time of inspection unit was found operational.
iii. Parameter of treated effluent found within prescribed norms. |

i
Q/\L - MQ&Q
(N.K. Pandey) (Kunwar Santosh Kumar)

A.E.E. A.E.E.
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Inspection report of M/s ARADHYA GARMENT G-121, Sector-D1, Tronica City, Loni1 96
Ghaziabad, U.P.

The UPPCB has granted Consent for Dyeing & Washing of Readymade Garment-2000
PCS/Day. At the time of inspection unit was found non-operational. The details of the unit

are as follow:-

General Information

1. Raw material Garment, Dyes and Common Salts, Detergent,
Tinopal etc .
2. Consented production capacity | Dyeing & Washing of Readymade Garment- |
2000 PCS/Day
| Information pertaining to water consumption and wastewater generation
3 Freshwater source & Borewell-02 Nos
consumption (kl/day) 90 KLD
4 Date of inspection 29.08.2023
5 Consented wastewater Industrial - 80 KLD
discharge (KLD) Domestic -1.6 KLD
6 Consolidated consent (Air & The Unit has obtained consent with validity up
Water) to 31.12.2026.
7 ETP details The Unit has PETP for treatment of polluted

effluent generated from process. The units are
Bar Screen, Equalization tank, Reaction tank,
Tube Settler, Buffer tank, MGF, ACF and SDB
etc.

8 Mode of Effluent disposal Through CETP via PETP

Information pertaining to Air Pollution

9 Source of Air Pollution, details | The Unit has one boiler of capacity 800 kg/hr
of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Water
Medjia system is installed with boiler.
Information pertaining to PETP sludge and other solid waste

10 Quantity of PETP sludge As per records provided by the unit, average
sludge generation was 6 T/ Year

11 Nature of waste - Chemical

12 Facility for disposal Through TSDF B

Water Pollution: During inspection no sample was collected.

Observation:
i. The unit has valid consent under the Water (Prevention & Control of Pollution)

Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2026.

ii. At the time of inspection unit was found non-operational due to its own reason.
iii. No sample was collected. |

ol o

(N.K. Pandey) (Kunwar Santosh Kﬁﬁar)
AE.E. A.E.E.



Inspection report of M/s Rukmani Crafts, Plot No K-26, Sector-D1, Tronica City, Loni1 97

Ghaziabad, U.P.

The UPPCB has granted Consent for Stitching, Dyeing & Washing of Readymade Garment-

1000 PCS/Day. At the time of inspection unit was found non-operational. The details of the

unit are as follow:

General Information
1. Raw material Fabrics and Accessories, Dyes and Common
Salts, Detergent, Tinopal etc
2. Consented production capacity | Dyeing & Washing of Readymade Garment-
1000 PCS/Day
Information pertaining to water consumption and wastewater generation
3 Freshwater source & Borewell-01 Nos
consumption (kl/day) 95 KLD
4 Date of inspection 29.08.2023
5 Consented wastewater Industrial - 95 KLD
discharge (KLD) Domestic -1.6 KLD
6 Consolidated consent (Air & | The Unithas obtained consent with validity up
Water) to 31.12.2026.
7 ETP details The Unit has PETP for treatment of polluted
effluent generated from process. The unit Bar
Screen, Equalization tank, Reaction tank, Tube
B Settler, Buffer tank, MGF, ACF and SDB.
8 Mode of Effluent disposal Through CETP via PETP
Information pertaining to Air Pollution
9 Source of Air Pollution, details | The Unit has one boiler of capacity 1000 kg/hr
of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Water
Media svstem is installed with boiler.
Information pertaining to PETP sludge and other solid waste
10 Quantity of PETP sludge As per records provided by the unit, average
sludge generation was 6 T/Year
11 Nature of waste Chemical
12 Facility for disposal Through TSDF
Water Pollution: During inspection no sample was collected.
Observation:
i. The unit has valid consent under the Water (Prevention & Control of Pollution)
Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2026.
ii. At the time of inspection unit was found non-operational due to its own reason.
ii. No sample was collected.

o]

(N.K. Pandey)
A.E.E.

m&
(Kunwar SantosFKumar)
A.E.E.
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Inspection report of M/s Shri Ghanshyam Textiles, Plot No K-19, Sector-D1, Tronica City, 1 98
LoniGhaziabad, U.P.

The UPPCB has granted Consent for Dyeing & Washing of Fabric-1000 KG/Day. At the time

of inspection unit was found non-operational. The details of the unit are as follow:

General Information

1. Raw material Fabrics and Accessories, Dyes and Common
Salts, Detergent, Tinopal etc N
2. Consented production capacity | Dyeing & Washing of Fabric-1000 KG/Day
Information pertaining to water consumption and wastewater generation
3 Freshwater source & Borewell-01 Nos
consumption (ki/day) 30 KLD
4 Date of inspection 29.08.2023
5 Consented wastewater Industrial - 23 KLD
discharge (KLD) Domestic -0.9 KLD
6 Consolidated consent (Air & The Unit has obtained consent with validity
Water) - up to 31.12.2023.
7 ETP details The Unit has PETP for treatment of polluted

effluent generated from process. The unit Bar
Screen, Equalization tank, Reaction tank,
Tube Settler, Buffer tank, MGF, ACF and SDB. |
8 Mode of Effluent disposal Through CETP via PETP ‘

Information pertaining to Air Pollution 3

9 Source of Air Pollution, details | The Unit has one boiler of capacity 1000 kg/hr
of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Dust
collector installed with boiler.

Information pertaining to PETP sludge and other solid waste

10 Quantity of PETP sludge As per records provided by the unit, average
sludge generation was 1.5 T/ Year

11 Nature of waste Chemical

12 Facility for disposal Through TSDF

Water Pollution: During inspection no sample was collected.

Observation:
i The unit has valid consent under the Water (Prevention & Control of Pollution)

Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2026.

ii. At the time of inspection unit was found non-operational due to its own reason.
iii. No sample was collected.

“«M BoTocks

(N.K. Pandey) (Kunwar Santosh Kumar)
A.E.E. A.E.E.
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Inspection report of M/s RAJ DYEING, G-76, Sector-D1, Tronica City, LoniGhaziabad, U.P. 1 9 9

The UPPCB has granted Consent for Dyeing, Bleaching and Washing of Garment-600

PCS/Day. At the time of inspection unit was found non-operational. The details of the unit

are as follow:

General Information

1.

Raw material

2.

Garment, Dyes, Dyeing chemicals, Bleaching_;
Powder, Caustic Soda, Soda Ash, Detergent, etc

Consented production capacity

Dyeing, Bleaching and Washing of Garment-
600 PCS/Day

Information pertaining to water consumption and wastewater generation

3 Freshwater source & Borewell-01 Nos
consumption (kl/day) 25 KLD
4 Date of inspection | 29.08.2023
5 Consented wastewater Industrial - 19 KLD
discharge (KLD) | Domestic -0.9 KLD -
6 Consolidated consent (Air & The Unit has obtained consent with validity up
Water) B to 31.12.2026.
7 ETP details The Unit has PETP for treatment of polluted
effluent generated from process. The unit Bar
Screen, Equalization tank, Reaction tank, Tube
Settler, Buffer tank, MGF, ACF and SDB.
8 Mode of Effluent disposal Through CETP via PETP
Information pertaining to Air Pollution
9 Source of Air Pollution, details | The Unit has one boiler of capacity 800 kg/hr
of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Water
Media system is installed with boiler.
Information pertaining to PETP sludge and other solid waste
10 Quantity of PETP sludge As per records provided by the unit, average
sludge generation was 6 T/ Year
11 Nature of waste B Chemical
12 Facility for disposal Through TSDF

Water Pollution: During inspection no sample was collected.

1.

ii.

iii.

Observation:
i The unit has valid consent under the Water (Prevention & Control of Pollution)
Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2026.

At the time of inspection unit was found non-operational due to its own reason.

No sample was collected.

1}94/

(N.K. Pandey)
A.E.E.

P

(Kunwar Santosh Kuma r)
A.E.E.



Inspection report of M/s N.S. DYING, G-104, Sector -D1, Tronica City, Loni, Ghaziabad, U.P

The UPPCB has granted Consent for Washing and Dyeing of Readymade of Garment-1500

PCS/Day. At the time of inspection unit was found non-operational. The details of the unit

are as follow:

General Information

1. Raw material Garment, Dyes, Dyeing chemicals, Bleaching
Powder, Caustic Soda, Soda Ash, Detergent,
etc.

2. Consented production capacity | Washing and Dyeing of Readymade of
Garment-1500 PCS/ Day.

Information pertaining to water consumption and wastewater generation

3 Freshwater source & Borewell-02 Nos

consumption (kl/day) 90 KLD

4 Date of inspection 29.08.2023

5 Consented wastewater Industrial - 80 KLD

discharge (KLD) Domestic -3.5 KLD

6 Consolidated consent The Unit has obtained consent with validity up
to 31.12.2026.

7 ETP details The Unit has PETP for treatment of polluted
effluent generated from process. The unit Bar
Screen, Equalization tank, Reaction tank, Tube
Settler, Buffer tank, MGF, ACF and SDB etc. |

8 Mode of Effluent disposal Through CETP via PETP

Information pertaining to Air Pollution
9 Source of Air Pollution, details | The Unit has one boiler of capacity 01 TPH Bio
of fuel and status of APCDs Mass is used as fuel in the boiler. Dust collector
installed with boiler. N
Information pertaining to PETP sludge and other solid waste

10 Quantity of PETP sludge As per records provided by the unit, average
sludge generation was 06 T/ Year

11 Nature of waste Chemical

12 Facility for disposal Through TSDF

Water Pollution: During inspection no sample was collected.

Observation:

i The unit has valid consent under the Water (Prevention & Control of Pollution)

Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2026. |
ii. At the time of inspection unit was found non-operational due to its own reason.
iii. No sample was collected.

{
L

A

(N.K. Pandey)
A.E.E.

(Kunwar Santosh Kumar)
A.E.E.
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Inspection report of M/s Krish Garments, G-109, Sector -D1, Tronica City, Loni, Ghaziabad, U.P 2 O 1

The UPPCB has granted Consent for Washing and Dyeing of Readymade of Garment-600
PCS/Day. At the time of inspection unit was found non-operational. The details of the unit

are as follow:

General Information

1. Raw material Garment, Dyes, Dyeing chemicals, Bleaching
B Powder, Caustic Soda, Soda Ash, Detergent, etc.
2. Consented production capacity | Washing and Dyeing of Readymade of
Garment-600 PCS/Day.
 Information pertaining to water consumption and wastewater generation |
3 Freshwater source & Borewell-01 Nos
| consumption (kl/day) 25 KLD
4 Date of inspection 29.08.2023
5 Consented wastewater Industrial - 18 KLD
discharge (KLD) Domestic -0.9 KLD
6 Consolidated consent (Air & | The Unit has obtained consent with validity up
Water) to 31.12.2026. [
7 ETP details The Unit has PETP for treatment of polluted |

effluent generated from process. The unit Bar
Screen, Equalization tank, Reaction tank, Tube
Settler, Buffer tank, MGF, ACF and SDB.

8 Mode of Effluent disposal Through CETP via PETP

Information pertaining to Air Pollution

9 Source of Air Pollution, details | The Unit has one boiler of capacity 500 kg/hr

of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Water
Media system is installed with boiler.
Information pertaining to PETP sludge and other solid waste

10 Quantity of PETP sludge As per records provided by the unit, average
sludge generation was 0.3 T/ Year

11 Nature of waste Chemical
12 Facility for disposal Through TSDF
Water Pollution: During inspection no sample was collected.
Observation:

i The unit has valid consent under the Water (Prevention & Control of Pollution)

Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2026.
ii. At the time of inspection unit was found non-operational due to its own reason.
iii. No sample was collected.
uj/ Lrudosly
(N.K. Pandey) (Kunwar Santosh_l(/umar)
A.E.E. A.E.E.
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Inspection report of M/s Tushar Garments, G-113, Sector-D1 (P3), Tronica City, Loni, Ghaziabad, U.P2 O 2

The UPPCB has granted Consent for Dyeing and Washing of Readymade of Garment-500

PCS/Day. At the time of inspection unit was found non-operational. The details of the unit

are as follow:

General Information

L. Raw material Garment, Dyes, Dyeing chemicals, Bleaching
Powder, Caustic Soda, Soda Ash, Detergent,
etc.

2. Consented production capacity | Dyeing and Washing of Readymade of

Garment-500 PCS/Day

Information pertaining to water consumption and wastewater generation

3 Freshwater source & Borewell-01 Nos
consumption (kl/day) 30 KLD
4 Date of inspection 29.08.2023
5 Consented wastewater Industrial - 20 KLD
discharge (KLD) Domestic -1.5 KLD
6 Consolidated consent (Air & The Unit has obtained consent with validity up
Consent) to 31.12.2026.
7 ETP details No PETP installed
8 Mode of Effluent disposal Through CETP via PETP
Information pertaining to Air Pollution
9 Source of Air Pollution, details | No Boiler found
of fuel and status of APCDs
Information pertaining to ETP sludge and other solid waste
10 Quantity of ETP sludge As per records provided by the unit, average
sludge generation was 06 T/ Year
11 Nature of waste Chemical
12 Facility for disposal Through TSDF

i

ii.

iii.

Water Pollution: During inspection no sample was collected.

Observation:

The unit has valid consent under the Water (Prevention & Control of Pollution)
Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2026.
At the time of inspection unit was found non-operational due to its own reason.

No sample was collected.

/
-

ol

(N.K. Pandey)
A.E.E.

I~
W&@\ P
(Kunwar Santosh Kumar)
A.E.E.



Inspection report of M/s S.D. Garments, I-2, Sector-D1 (P3), Tronica City, Loni, Ghaziabad, U.P

The UPPCB has granted Consent for Dyeing and Washing of Readymade of Garment-500

PCS/Day. At the time of inspection unit was found non-operational. The details of the unit

are as follow:-

iii.

No sample was collected.

General Information '
1. Raw material Garment, Dyes, Dyeing chemicals, Bleaching
Powder, Caustic Soda, Soda Ash, Detergent,
etc.
2. Consented production capacity | Dyeing and Washing of Readymade of
Garment-500 PCS/Day z
Information pertaining to water consumption and wastewater generation
3 Freshwater source & Borewell-01 Nos
consumption (kl/day) | 30KLD B
4 Date of inspection B 29.08.2023
5 Consented wastewater Industrial - 30 KLD
discharge (KLD) Domestic -0.8 KLD
6 Consolidated consent (Air & The Unit has obtained consent with validity up
Consent) to 31.12.2023. |
7 ETP details The Unit has PETP for treatment of polluted |
effluent generated from process. The unit Bar
Screen, Equalization tank, Reaction tank, Tube
Settler, Buffer tank, MGF, ACF and SDB etc. |
8 Mode of Effluent disposal Through CETP via PETP
Information pertaining to Air Pollution
9 Source of Air Pollution, details | The Unit has one boiler of capacity 01 TPH
of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Water
Media system is installed with boiler. J
Information pertaining to PETP sludge and other solid waste
10 Quantity of PETP sludge As per records provided by the unit, average
B sludge generation was 02 T/ Year
11 Nature of waste Chemical )
12 Facility for disposal Through TSDF |
Water Pollution: During inspection no sample was collected.
Observation:
i The unit has valid consent under the Water (Prevention & Control of Pollution)
Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2023.
ii. At the time of inspection unit was found non-operational due to its own reason.

i

(N.K. Pandey)
A.E.E.

el
(Kunwar Santosh Ku/mar)
A.E.E.
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Inspection report of M/s Vinay Dyeing and Washing, Plot No-3, Khasra No-96/3, Arya 2 04
Nagar Industrial Area, Loni, Ghaziabad, U.P.

The UPPCB has granted Consent for Dyeing & Washing of Jeans-300 PCS/Day. At the time
of inspection unit was found operational. The details of the unit are as follow: The details of
the unit are as follow:

General Information

1. Raw material Readymade Garment, Dyes, Chemicals, etc. |
2. Consented production capacity | Dyeing & Washing of Jeans-300 PCS/Day
Information pertaining to water consumption and wastewater generation
3 Freshwater source & Borewell-01 Nos
consumption (kl/day) 15 KLD -
4 Date of inspection 06.10.2023
5 Consented wastewater Industrial - 14 KLD
discharge (KLD) | Domestic 0.7 KLD
6 Consolidated consent (Air & | The Unithas obtained consent with validity up
Water) to 31.12.2027.
7 ETP details The Unit has ETP for treatment of polluted

effluent generated from process. The unit
comprises Screen Chamber, Equalization
Tank/Collection tank, Reaction tank, Tube
Settler, Buffer Tank, Sludge Drying Beds, Sand
_ Filter, Activated Carbon Filter etc.

8 Mode of Effluent disposal Through ETP

Information pertaining to Air Pollution

9 Source of Air Pollution, details | The Unit has one boiler of capacity 250 kg/hr
of fuel and status of APCDs Bio Mass is used as fuel in the boiler. Water
Media system is installed with boiler.
Information pertaining to ETP sludge and other solid waste

10 Quantity of ETP sludge As per records provided by the unit, average
sludge generation was 1.5 T/ Year

11 Nature of waste Chemical

12 Facility for disposal Through TSDF

Water Pollution: During inspection ETP was found operational. In order to monitor the
compliance status of treated waste water, grab samples was collected from outlet of ETP
and deposited in Regional Laboratory, Ghaziabad for analysis. Parameter of treated
effluent found within prescribed norms.

Observation:
i The unit has valid consent under the Water (Prevention & Control of Pollution)
Act, 1974 and Air (Prevention & Control of Pollution), Act, 1981 till 31.12.2027.
ii. At the time of inspection unit was found operational.
iii. Paramet%ggf treated effluent found within prescribed norms.
(N.K. Pandey) (Kunwar Santosh Iamar)
A.E.E. A.E.E.
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